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BEFORE THE NATIONAL GREEN TRIBUNAL, AT NEW

DELHI

ORIGINAL APPLICATION NO 525 OF 2022

IN THE MATTER OF:

LAXMI ... APPLICANT

VERSUS

M.O.E.F. &Ors. ‘ ... RESPONDENTS

SHORT AFFIDAVIT ON BEHALF OF RESPONDENT NO. 7

I, Ritu Rana, Chief Operating Officer Hansjyoti (A Unit Of
Hans Cultural Centre) having offices at B-18 Shri Hanslok
Ashram (hereinafter referred to as “Hanslok Ashram /
Ashram”), Bhati Mines Road , New Delhi-110074, aged
about 45 years, state that I have been impleaded as
Respondent No.7 in the present petition and in that
capacity, I am ﬁling the preéent short affidavit. I am aware of
the facts and circumstances of the present case. I do hereby

swear as under:

1. The Deponent herein is Chief Operating Officer and in
charge on probono basis of Hansjyoti (a unit of Hans

Cultural Centre (HCC)), a registered society under the



informal unit called HANSJYOTI. The Deponent takes
care of the function of HANSJYOTI under which the
Ashram operates. The Petitioner has wrongly impleaded

the Deponent as proper and necessary party.

2. The present Application appears to have been filed by a
disgruntled Petitioner claiming herself to be an
.‘environmentalist’ without describing aﬁy material

particulars to support her claim of being an

environmentalist. The Petition also reeks of malafide
being planted at the behest of few local miscreants and
few persons who were associated with the Hanslok

Ashram but due to their nefarious activities their

involvement in the functioning of the Hanslok Ashram

has been restricted. The Deponent has filed a complaint
to this effect to the Police Station Maidangarhi on

06/07/ 2022 and only thereafter, it appears that thé

present issue has been hatched to harass the Socio-

religio-cutural activities in the Ashram. A copy of the

Complaint dated 06.07.2022 submitted to P.S.

Maidangarhi is being enclosed herewith and marked as

N~

ANNEXURE R-7/1.




3. That from mere reading of the Application it is apparent
that the

allegations are vague, without material
particulars by making gross suppression of facts and
also by placing irrelevant documents which is away from
the Ashram. The Applicant has selectively chosen to
make misleading averments in the Petition to make out a
frivolous prima facie case which does not exist on the
ground. The Petitiéner has sworn an Affidavit to support
mischievously written averments with the sole intention
to create a false story at the last hour when the next day
there is a program in the Honour of Sh. Bhole Ji
Maharaj on his sacred birth anniversary. They are just

interested to stall the said program by making false

statements. The Application is liable to be dismissed in
limine.

4. That HANSJYOTI has been organizing this program since
the last ten years. The alleged tin shed structure, which
T —
// \ \ ) m‘é\:k\‘\. .« - .
‘ i %, By the applicant has stated to have been erected, was
'f' /% (:{:{b ' "a\ 1] “‘3;;\“\
/ , 0 \ .4\ placed about 9 yrs back on the privately held land of
L W X 7
W e
*.'#*;‘;\{\ M/s. RGSB Estates Pvt. Ltd., M/s. Ashon Estates Pvt.
A i \Cloy, 2o
'\\msﬁt . :4'/09//5}, e S Ltd. and M/s. RGD Estates Pvt. Ltd. with which the HCC
N f‘z‘:‘:&éﬂ? E‘E‘;\}; ‘;_;;%‘)}»/;.,f' . .
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has existing leasehold rights. HANSJYOTI has already
informed the Forest Department that the demarcation of
the land on receipt of ‘Tatima’ from the concerned
authorities shall be duly complied with by the
landowners subject to any legal rights as available to the
Deponent. A copy of the application informing the Forest
Department about the religious program and ‘Tatima’
submitted to the Forest Departmenf is being enclosed

herewith and marked as ANNEXURE R-7/2.

These companies are owners in possession of the lands
referred to in the Petition. The said fact is reflected from
the revenue records which have been filed by the
Applicant  herself. However, the Applicant has
deliberately misled this Tribunal by suppressing the fact
that the HCC and the companies are the owners in
“possession of the said land to the extent of their
ownership. HCC or the companies as recorded in the
Revenue Records, have not ch.anged the nature and use
of the land by converting it either into a commercial,
agricultural, residential, or for sporting activities etc.
This is no way is changing the use of the land. The

statement of the Applicant that ‘huge tin shed has been

i



erected on the forest land by causing great damage to the
forest land and its faunas and floras’ is completely a false
averment. That the entire area of the temporary tin shed

structure was erected about 10 years back.

5. I say and submit that the allegation of felling of green
trees or forest is a complete lie for which the applicant is
liable to bé proceeded/prosecuted for swearing a falsé
affidavit. No tree has been cut or felled by the
Respondent No. 7 or any other associated entity that the
Respondent No. 7 works for. The Applicant has also
failed to show in the photographs as to where the trees
have been felled. Rather the Applicant has made it sure
that the trees in the surrounding vicinities are
preserved. Infact the Deponent has planted more than

' 2000 trees in the Ashram. The invoice of saplings and
o /—‘ﬁ( A@\\ photographs to this Aeffect taken on 23.07.2022 are

} - ‘-“.}

ss\annexed herein and marked as ANNEXURE R-7/3 .

6. 1 say and submit that the Deponent has already taken

e

T e s

NOC for the said program from the Fire and the Police

Ny



Departments for the social and cultural function on

26.07.2022 and 27.07.2022.

A copy of the NOC from the Fire Department dated
22.07.2022 is enclosed herewith and marked as
ANNEXURE R-7/4. A Copy of NOC from the Police
Department dated 18.07.2022 is enclosed herewith and

marked ANNEXURE R-7/4.

It is submitted that after obtaining permission from the
concerned DCP office, the Deponent Organization have
made appropriate arrangements after spending
handsome amount for the said early programmed which
has been conducted every year since last ten years. The
proof that such event is being organized for last 10 years
is enclosed herewith and marked as ANNEXURE R-7/5

(COLLY)

. I say and submit that, to understand the land related

issues, the following chart is being reproduced herein,

By~



KHASRA | RESPONDENT | AVERMENT | RELIEF IN
NOS. NO. 7’S IN THE PRAYER
STAKE AND PLEADINGS CLAUSE
STAND

848 Respondent False Relief
No. 7 has |averment that | asked for
nothing to do | Hanslok
with any part | Ashram  has
of this land. encroached

the land.

963 M/s Ashson is | Averment  of | Relief
owner in | encroachment | asked for
possession of
an area (2-8)

THF is owner | Averment  of | Relief
in possession | encroachment | asked for
of an area (1-
11). This area
has nothing to
do with the
Ashram.
Respondent False Relief
No. 7 has|averment that |asked for
nothing to do | Hanslok |
with any part | Ashram  has
of this land. encroached

the land.

729 Respondent False Relief
No. 7 has|averment that|asked for

e




nothing to do | Hanslok

with any part | Ashram  has

of this land. encroached
the land.

730 M/s RGSB is | False Relief
owner in | averment that | asked for
possession of | hanslok
an area (2-2).|Ashram  has
This land is2- | encroached
3 kms away | the land.
from the
Ashram.

M/s RGD is | False Relief
owner in | averment that | asked for
possession of | Hanslok
an area (8-8). |Ashram  has
encroached
the land.
M/s RGSB is | False Relief
owner in | averment that | asked for
Ilapssessionv of | Hanslok
an area (7-13). | Ashram  has
encroached
| the land.
726/'731/ | No averment No claim of | But Relief
756/751 encroachment | asked for

8. I say and submit that the photographs of the temporary

tin shed and shelter @ Pgs. 35-36, 38 and 42 of the

D&W’/



application are about 10 years old. These are old
photographs showing certain land which has nothing to
do with Ashram in order to mislead this Hon’ble
Tribunal. That @ Pg. 37 of the Application, the wall is to
protect the land from encroachment and protect the life
of the person who can inhabit in that area. It is not to
change the nature of the land.That the tin shed partition
as reflected at page 41 is not on the land about which
allegations have been levelled against the Ashram for
encroachment. Infact the Ashram has nothing to do with
this standing partition/demarcation on the land. These
photographs has been placed on record with malafide
intention. That @ Pg. 39 it is another way to mislead this
Hon’ble Tribunal. This land is located at a different place
and not adjoining to the Ashram. That @Pg. 40 it is a
‘Gaushala’ at the land owned by M/s. The Hans
Foundation in the adjoining area. This structure is élso
emporary tin shed structure gto protect the well-being

of the cows who take shelters. -

. That the present Application is completely frivolous and

is being used just to create trouble for the organizers of

W7



the cultural program which have been continuously
being organized for the last 10 years on the privately
owned and possessed lands without changing the nature
and use of the land. In fact, the Ashram has been
working for the betterment of the entire area and in that
process the Ashram has established and operates,
Plantation drivesand in last 2 years (have already
planted ovef 2000 trees), and is also engaged in Rain'
Water Harvesting, Organic farming, Wastage
Management (dry leaves and twigs), Natural Pond for
holding Rain water, Organic Compost (Khaad).
Photographs to this effect are being enclosed herewith

and marked as ANNEXURE R-7/6 (Colly).

""‘-‘"-‘f’i\([edical Dispensary which provides free of cost medical
=1

; h’{slérvices including medicines to the needy and poor who

(isit the dispensary and therefore it is also involved into

doing noble cause. Photographs of Medical Dispensary is

enclose and marked as ANNEXURE R-7/7.

11. That the present affidavit is being filed in short

considering the fact that in the evening of Friday i.e.

My~



22.07.2022 notice was received from this Hon’ble
Tribunal and the weekend being Saturday and Sunday,
the Deponent could hardly manage to get hold of records
and details. The Deponent requests the Hon’ble Tribunal
to permit filing of further affidavits in case the present

O.A. remains pending for further consideration.

The Petition is completely malafide, based on
mischievous, false and vague averments. No part of the
Application be construed to have been admitted unless

specifically admitted in the present Affidavit. That the

present affidavit has been filed bonafide and in the

interest of justice.

ified —
ature \de“;‘ cram DE,QONENT
Wase

sigh a2 e P\ AR
adv. MOS0 050011 ~ VERIFICATION
k. Bo
et A +od, the above named Deponent do hereby verlfy that the
- ()“B ,.g?*{'g
Q‘\W‘Qf\?& ~;:~‘-L”~'?’9°"J contents of my foregoing affidavit are true and correct to
LA, van (V3
\ari o 1O |
\\‘*&i g;\fia“e' ' my knowledge based on records as maintained by the
e

HCC. Nothing material has been concealed therefrom.

VERIFIED at New Delhi on this 24thday of July, 2022.
tlF’F'D THAT THE DEPONENY
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Dated- 06-07-2022

The

Station House Officer (SHO),

Maidan Garhi Police station, Chattarpur, Dethi
Complainant —

Ms Ritu Rana Shei Hanslok Aashram ,

B-18, Bhati Mines Road, New Delhi -110074
Ph- 9958534666

Accused:

i) Sh. Karan Singh Tanwar R/O H, No:2 , Asola FatehpurBeri , Mehrauli, New Delhi -
110074 (Ph - 9311774848) '

Pin 121002 (9891617506) |
iy  Ms. Archna Yadav R/0 —A-1, Asola Fatehpur Ber , New Delhi -110074 (9711774848)
iv)  Sh. Sumesh Saini R/o -
v) Sh. Gulab Tanwar
vi) = Sh. Vikeam Tanwat

vii) Sh. Sundex Tanwar



yers of Hang i it of an ltural Centre

Respected Sir,

This is to bring into your kind notice that Mt Karan Tanwa, s/o Lt. Girdhari Lal, who is an infamnous
miscteant and local goon through sesies of offences has harassed me and other staffs of Hans]you(a
unit of The Hans Cultural Centre). It is stated that I, Ritu Rana is the Chief Operating Officer at
Hansjyoti a unit of Hans Cultural Centre has been peacefully overseeing the affairs of the Hans Jyoti
(a unit of The Hans Culture Centre) located at the Hanslok Ashtam, B-18; ’Bhati Mines Road, New
Delhi ~-110074.

That on 29% Aptil, 2022, Mr Karan Tanwar with other goons broke into the campus (copy of eutry
log book is attached) and physically abused the on-duty guard Mr Santosh Bisht and beat Mr. Sunny
(Civil Engineer at Hansjyoti 2 unit of HCC) to get the wotk done as per his will (office renovation
ifig him like anitnals. (Video
of the premise duting the attack is attached) He also tiied dragging himxoui; of office and injured him
in the process, Duting this when Mz, Santosh Bisht (Supervisor Security) raised alarm on it but then
all of the people threatened him of dite consequerices and M. puran Saini stated that “ Main fere se

ara subervisor busan aur yahan wohi boga jo yain chabunpa ” and threatened him of dire cosequences,

work inside Puran Saini’s Office). On resistance all the goots started hift

Several threats were given by Mt Puran Saini, Mr Karan Tanwar and Mr. Sumesh Saini , Sh. Gulab
Tanwat, Sh, Vikram Tanwat, Sh. Sunder Tanwar, In furtherance, extreme sexudl comments were made
with an’ absolute intention to show undue Pressure and hooliganism. When I reached the premises
and tded to investigate the matter, Mr Puran Saini abused me and threatened me-of direc consequences
against me and my staff. Due to the threat and fear of my life, T was hesitant in filing the presert
complaint but now have gathered the coutage to-face it. ‘

g2~



Itis also stated that My, Koy Tanwar ig
affairs of the Hans group bt g now wh
been side lined from the Hage group,

incapacitated from financially abusing the Hans Group he has taken another routes for extortion.
Other people may also be involved, whi

ch is subject to investigation by the respected police.

an accomplice of Mt Puran $aini who used to look after the

en it came to my notice on various allegations of frauds have

Sir, upon our resistance to not allow entry of above such people into the Hanslok Ashram , Mt Puran
Saini , Mr Katan Tenwar statted 1

odging false and frivolous complaints against me and my
osganization. Hans Cultural Centye and The Hans Foundation, The Hans group is a reputed chatitable

Institution which spends crores on public welfare; The Hans Cultural Centre recently contributed
more than 100 Scorpios vehicle to Uttarakhand Police department.

That Ms. Archna Yadav is connected to Mr. Karan Tanwar whom he uses to lodge false allegations

and complaints against the innocent people. She has lodged a false complaint against Hanslok

Aashram which was provided to me on 29-06-2022 through whatsapp No. 888206086 by Mr.

Surender, who said is a JE in MCD Officer. (A copy of same is attached herewith) who came for
investigation against the false complaint filed against me and Manas jl who takes care of the farms.

That Mt KaranTanwar, Ms Archna Yadav on the instigation of Shti Puran Sain published a pamphlet
in the public domain which was found lying at.outside aashram (near Gate No.1) of Hanslok Aashram,
which included the logo of The Hans Foundation and the photo of Mata Shree Mangla Ji and Shri
Bhole ji Mahraj on the top and the contents of which were extremely sexually colored and extremely
derogatoty ( Copy of pamphlet is attached).

That Mr. Puran Saini , Mr Karan Tanwat, Ms Archna Yadav, Mt Sumesh Saini » 8h. Gulab Tanwar,
Sh. Vikram Tanwar, Sh. Sunder Tanwar is not ohly defaming a prestigious otganization but also
defaming the religious figires related with it. Above all, T am living under extreme fear and threat of

outraging my modesty as a woman and threat of life, Bvery other day vatlous complaints are made to

Government authorities with an intend to hatass me , Itis sent by Ms Atchna Yadav through



| 5

Mr. Karan Tanwar and smooth working at My work place has become n challenge now. It ls also
anticipated from the previous pattern of complsints that Intesference of Ms. Archna Yadav is planted
to threaten organisations males staff of the fear of false allegations she can levy on them.

Six, this is my humble request that anti-social elements like Mr, Karan Tanwat, Mr. Sumesh Saind, Sh.
Gulab Tanwar, Sh. Vikram Tanwar, Sh. Sunder Tanwar are the reason that women in Indian society
are unsafe and cases like Nirbhaya Rape case floats up.

Yours Sincerely,

Ritu Rana

1) Copy of entry log book

i) Copy of pamaphlet

i) Video of the premise-duting the attack

iv) A copy of complaint Lodged by Ms, Archna Yadav



gy

(il % ap 9l

D0 BsE

PHIS B ookl

2 2 %

T Bl

£y, % il

£ i

72 T

\ 5,
Vil

&~

L
%.

N
o) BSOS

nEnsoRe 7 ey

Y e

IG) R

5 ~p e
pos st W o2 . .am.,\,‘w@u,,ﬂ,?
ol iy AFET
. AR P73
7 i “Few/
AT D D3 (a2 £
BENGE SV | ok 260 54
e ore g ofze | Bk gl
sy e i
ale Mxxmml
N 224
.f%;ﬁ& a7}
free Sleds
s Gl g
Co G predie 1
. b2 W alh
et Tetell
<Aty

(At m 3.4

e o aBae




_— ,%M J .i,mmj% _— G Cha 1]
s L2, d >
—_— , . sod B 3 o9 (ugio 1]
- il Jwa\ww‘m %92 ?S Mnmwvm 4" Zorls | |
) wrﬁ < Coty '@mmwwzw.ﬁ ! Sam Wm mm\ W,/
mr\;m ot RSNt L 8 i
- g " hach Lm% bt 2005 (o o igsle \
~ S ) 24 lpeiyd AN e /
B SR L HET G Yy 4
3T i M elzo ) oo ey ok "
= Jan’n AN B
R E Yo Th Sbhod CR9h v»m.wnz o h 4 Ww,dfw»« ) [
) %l .J«NMO wj 3 1Y ¥y
e :
) KLl " AorENG eHFALIL ey
2=y xawﬂx
) Vi TR v BILE | g o “
s AER Z05F | g Buppe Sup wEW?
PAA st 50 R 7S/5 | kP el Gl [2is v
Vi b sin /=04 o b b pnc Wi S Bl F
g = FEERD v T o3hoe | © M\m%sm cale %%iﬁx i
A d <1 I P - . : —13 e Y %,Fﬁ -
| Aol ysihiE T ) i [
st W AW TS 3 e 0 RN
- ot dwg 5{%0 ks
o — 7 Emv ]
. FL 8L Cs BEL® s W_ZE NER. SR : v
s . LeLi ?%azw, Zw& wﬁ i /
v oL e ?:U s S 39 Hin fmﬁm
ks RN AN o T S Bl e
- - Iri&ﬁ.i
R dhee vv»l\érd;,?zww nE Yo~ J.!mr,m by
s 7 TR apid o
L “ “ “ 2 ke
Plien fEES iy §AGRk.. Co BB ot |
’ E?ﬁﬁn& i by 4 Ll Eﬁ_.wbg uﬁﬁwmw.an E%%MMQW ¢ y
@«ﬁm s ) W o e ol ek kM i s




. K2 Vel Lbiie, R
. - T ce
........ — b Al
A B »3..&4 e e 1R
..... : . —— IWﬂ,o NW.Q ‘4 E RN
— Skl ,.S,m./h«,u AR ¢ ywetge 42
_ Ehan, N g YR Lk L
Ifat 0 0 \Flie tt
........ LR (AR sdp ¥ |
&W&m_ //N Dhiap M m
..... . w@&m - wc@ | he L
(Lol ; mht s 2 L~ e}
ey LE RS N TIV an Ma 44
9fod @% 5?@ Netbald Ny}
“ R T S Y
G f wmw.&wv A 69 1
, bgcol - %% H ko2 Q//M\m 36 w,«. 29
2 N [t {ope 43}
:&mm k- mwogﬂv 93 i
in Vel IR
1 The® [ o
bt R 258 ot : = Nk
be Eie Xt blivlls - ; 44 :
-l ég e 2dte LBy ( 7
b e 1 ey coi
A Cuie b, 75
{oon fue ?ﬁ Vg YRS RS
> . Yol L5k 75
el [ - s {» Sic s btz WL@, ENEE
) , N M%w P s04 Shi lbwis . | | 45
: 5999 PRLS S e T N A K
ﬂw.ﬂwx T ameubs [ty Ap— i ﬁuﬁmﬁﬁéﬁ.&agﬁ e bl EEEE Ewﬁﬁmkﬁ &Qﬁ%%\m% nqbnw




Whh T nmN%& - T -
&J,wﬁg i Z 53

' yug de%@

[T s

h.,,w s Hrp

Exp waf Za ,mm ag.

@A/ T :@anmiw.w N\nmms& .

......... oL PYuis | . s N
: - . i3 Ly apeh
By &%ﬁ%\.\«r Lhye (22 «wvwﬁm :
~ h ks ?d@wcf, ,m e =S B Vs
£099 4% J&a& GRS A, g5
) 4% WEW A e
E«ﬁ a/m,wmip, S D E
%z. w,:m il
:o«u ma i =S
_ e S
r q

(8431 ble Ll stch @

hm%wT
v /\m+w

EICE S

Y MQM .~j . . - U,,,, &
(ﬂwn‘% M::wﬂr 1ilg i M.m ai?&m
Lo e S NN 1535 B T T
SN 7 005 L2 ) vl yo 4 b L
S LT g ey ™y
W”MWns.ﬂw R T u“m@wmws% g i Ly i s E..ﬁg

e mines o sy i ortors



7 &w\r... ey | Li—
reg =
v

-

ST e 578 | WFOl

YsT-F %M_Sam

KA AR

> Mw .&% olig :

hee Jplviigln | ?.: w [ H
sle bibibseliy Mm_aﬁwav g}
@m o T-o-L w:x%? " £

TE R |

(73 TRo1i6 | WSk

&s@ 2

7 T W S D 9T A

A b NS W AT

| 1o £ 95008

s Qe TS IL

ol 0G Mot

VS i [

O w2 orrr

o Dak ag

i e &NNIVNG\&& W0\
. ST Y AN
7= Wﬁm\,@&@nﬁ IR B
Mndhid mww e e I e o MR |
aili- B s : Yomgeiomy Q«w
\\m Wm&»\%\?@ .\w&w A
.&Nﬂ.& oD ym p (A
Q‘ & e A B
7 =t | W
. T MU N et ol BT Q\\\ ;
RO Qm.\cgw/ {hOEC T
E.nEEu Jlle 1 il kg EES M



" o
&% PhEES

o i TSR A b =
..... L) ) £Mw:on\mu waﬁm UC 7LD
S Wg9S 1) = I{
g g 9519 T
v e - a pp— QWY o] GHE B Sl
=47 @doS P [ wdCliE] e w@ﬁﬁam
e 4 A)».\Ml \Q@W
S ?f.xwu ﬁ e
= “EI BT, /ST
G g [
oo sxmﬂww MGE )
A | ISy
IIl(l:wauamn LfO5=5

S iS5 @vmmm\m

A 4Y b aw

TS LT

WIS

Jers

a

L7 525

.,\mm»%

gﬁ&%@%

HUTIG S

? ﬁ/&«? m»\m\m

Lol

Owrw

Smmmm‘m\m

o ﬁ%v

+

Nl S

o
ﬁaw%m.w b1/
\
}
/.
/r
B
[«

e+ ?E,ww

M%E r%ﬂ

F 1 g oo
?ﬂm‘w AT

ot hesh,

oS

—= #1h

Vit &ww&(ﬁ?:

ol Nk
Wz} |

fol |

[l W Jm%ww

Sat

o
AN
EE .24 T

\ m\.wm, % ﬁr)wmwmw .

Ep Bk @.&R

widiensal

B



IR s T 3] y &ﬂ.?m% } 7 T e \ b n\m
o A TOONE Ly STe) gof fofals

I e i E&g“w. r.\wm\%ﬁ& wwn\\.\&.\%ﬂ

a J— A i:\o Y ICOAYSH &7 A

Fa — ks LT SIS 7el0)50

. hile] [0S e ek

Foperg| ——| Fepuwre A R— R A

i 955:Lo oN< ’ (%\2 13 LY it o [EF

ehwamn.rw TSN r&gxem Cn&lww..f_ NN%\NW

OIS T T sm.,o@ 5 R | Zeefbafiv

1&%&% _\\\m&.\ ({&.&”m W S | zeefojos

Josifo CRISTUT | zaeppofl | s 27| WIS zojpofb1

Hos:g0 RANIEZZ NS ~ wAEPG s WG prjpe(t

Frping | ~———|  Japemg| — | @R | Jrpeng| ——| Jfopuns el

YILShh, AP gaeppofdi ’ WPt ol B0:% | o F

Ho | —— HE 20ojtelS ] HE&| — Ml | = 7245251

H & JR— HE . T — ) S HE 2 ejbih

A S L1 weepefe A7 SOBD| sl

L L — L | zepefst A wif diel| zaoppifes

R ot & L | wzeteejn . Josig0 “HRSATE| gee ol

\m«ﬁ\ﬁ%m. e h\%@% ol @.@ﬁw \N@»&M [

Folile “Wol:af | copolbs | #5630 fesibo | Wl [be

PEiLe Vel | wjhIge | THSTG o | <warie] | Wene]3e

TS Bils g0} 72heflC } ALPTF W Saig| wlndle

ettty | ) odapl | | FH L2 | | fwon i sl

Lo | —— Lo | —— | el faas | — L2 R

). “&-\E. .50, 0f Feelpe)ie N Yo W% . oes o) | T

\«‘ oot > Sz \ﬁwwnsw o xﬂ«\m»%vwva . m\n&h&v‘ ) o]

i ’ orie] | Fapbop@ ) K T |Vseiol [wehpeke
A1y weliof | TP -7 — 7 \MC\\S\B

spswey suneubs suwyi -0 aungeubis ouyf - uj ej8q syswey auneubis swyl -0 aungulis sy - u «qeg

L gl sasenpoueN (x| feofzmine {itin i B2

(‘&N&.H‘ugﬁ 16 YJUOW 1 40} VOUBPUBHY | -oN S . s\aeNl.m\ $0.41uoW oL 10 BOUBPUSRY | ON S



N5
S

vwvwvvw@@@@@@@@@@@00@@@@@@@@0’&@9‘0*?@‘
3TSTH, STEY Lactorrr* B

3

AP
HOOOAOO06

TP TP Pe SR eT eI YYe R
a?%@%vggwwqv”””""”””””ﬁé@gé@ﬁ%vwv¢@@@@,¢@%g%”4

_—

EI1 T 1]
COHO060000L00E0CCLH0600H6000




24

TOEN T A RAYRT 8 SR 5l v it

Jur ¥, |

Lo W e o s et o Ryt

ST SRS e vt

A STaReer Wetomd e g 7 e

A ST Ve R weie v 7 e

A 44 P
b b L4

ﬁwbmmm@mwmmmwmﬁmwmmmﬂm&ﬁ
eiwfaem%mmﬁwﬁsﬁmmﬁmaﬂ%mmmﬁa&asmﬁ

HIEHR Y o ot v 73 wuRion SR 57 12 21 e T 3y
ot oy TS W TR Proforay

HEEY

PR SR & 7 o Rl 5 908 W 5 e et A i o ot
Ry &t e st e 730, 961, 954, 1046 T RMRT

TPEE,
%ﬁﬁmaﬂﬂimﬁmmmma@ﬂeﬁawmﬁw«mmmﬁﬂé%
TR IS & S o RS W vl R oy Riwior e SOiRme s wsr a RE ara
IR T AN BISSNA &1 R G 3 e 7ol W AR a1ia dreqry 50 @ R 2

TN AD BIISUT Ayl &t o 93 SR g qun o S st a2 wrafod e A
Tt wredter arur s iy et @t wrdie eI A 249, 850, 851, 852, 956, 966, 967, 968, 1331
R R & ol B3R S Rl F oy e B dwe wile F Wit R widf 1 st
TR BT T & S IR Haql B @M S R geranr sgmad § 9a @1 o 3o s
Reg xrom 3 1 gufen @ ssqn s 9@y Frafor e i Rum oo R e o
FHRIgE Srafed, g1, BI3Y, S R TR a7 Ry aur @df o wik w aga 98 S
TR 3y o ey IR gt wikiae wrf vl o o A feur s wa 3|

I UrEg & Oal o § Y A1 26 9 27 G 2022 A T R ) W vt o Qe st
THH R IR e i & wg i o3 98 wakiaa s, st st @i, s,
wiiftiTge 99 gU B SuuR IR@TE adid & ol @ oire ¥ o iy el A we @ 81 s
QTSI 1 < ST &lfes @R A) 849, 850, 854, 852, 956, 966, 967, 968, 1331 §TH GrfFT e &
T T BTSSR A e arelt @t el uR wreq ees R i e @t i e R
ST TP G T § <l IRenTeget v o girore 1 <t Q) e SR wiles S187 g e

- WIdSRA A IR ST sidy ST ey g §1 R g wuRfaa @1 wr g, sue) da ey
FHCHI T fHaT SHIY FHT 26 T 27 TS &1 SN v o St v vt & S R e e Ry
UT B OG0 A A wear W g1 0 e & It ot Rl weds v Qoo & wite w5t s

SIS FeFATeP 27 ST ot GRrer epugier o TR ardre Fmifor a6t R ot 1 v or gferer & ey
pTfaTer R RTUITUR YT 188 ST GHaH1 &1 78] b

by~




HEIGY YUY M35 § B 59 TP BIISRH, TRV e 6T, rRGSB WIE BUH d RDG KIE HYAT

al 36 3G AR (et uE) ke § Hidh 7% R S Suiiea o Ry g &t e el v

1 v9 99 gla, Bifsui st wrafey 1 SARRE &3 @ oo R w{ Ig st wes o1

1 1T & GaRT epT 1Y GRRT Q el DX S18 118 AR 9 for T ot g oR TR A

%ﬁﬁmmﬁﬁuﬁwﬁwﬂa%m! U e wTdare feg wron & e geenr ol
Sl

Hag

XTI REC]

A1 IR HABT T8,

¢ Reeelt 110074

TSR L. 9711774848

Qm:-

1. fedeR me Rt Rifdw dvew #) I 7€ et
2. ot pcErSy i id S Reeh

3. durRRsa wder e

4 SEFocHRY Mo BTG T Rech
5. SR pcuRY YA Mp IS 8 et

6. o som Erba T R

8. SUFIRAT O SO B

9.  #fwr pep it R feeeh

10.  SaFyRaeier fiwh

1. SfAF pep WISy gie e T e

2. S Ace Al ¢ et

13, o T Sremey er et € faeedt

14, sE o iR @ ovm fiwh
5. sfum e s i

16, sfimr pep faforly s g 3 7 foweht

.

25




Scanned with CamScanner



\is event and we would request your
nize this event and also provide us with -

Scanned with CamScanner



| 1©)

L _18)

REDMI NOTE 5 PRQ
M} DUAL CAMERA

REOMI NOTE S PRO
Mi QUAL CAMERA

202217123 15:47




.O

| A®)

—mﬂu». cméﬂ

REQMINOTES PRO
MEDUAL CAMERA

23

2022/7+23 15:50



®O

O

REDOM| NOTE S PRO
MI DUAL CAMERA

REDMI NOTE 5 PRO
MI DUAL CAMERA

2022/7/23 16:09

202249423-16:09




" Y®) REOMIPNOTE 5 PRO,"
Mi DUAL CAMERA*

‘O REDM! NOTE 5 PRO
Mi DUAL CAMERA




nount

25.08.2019

5,050.00

2 14280 03.06.2020 19 3,110.00
3 14482 22.06.2020 50 5,000.00
4 14494 23.06.2020 24 2,500.00
5 15112 19.08.2020 5 5,000.00
0O 16040 20.11.2020 60 8,340.00
7 383 25.12.2020 1,000 1,00,465.00
8 17241 12.04.2021 53 8,780.00
9 17392 17.05.2021 31 3,470.00
10 873 18.05.2021 ) 3,850.00
[ 48 05.06.2021 32 4,750.00
12 L1178 15.06.2021 72 8,850.00
13 17657 18.06.2021 25 3,250.00
14 2127 20.07.2021 16 2,800.00
IS 57 20.07.2021 68 3,320.00
16 48 23.07.2021 10 4,300.00
17 132 29.07.2021 10 1,500.00
18 73 31.07.2021 48 5,200.00
19 18495 09.08.2021 31 4,650.00
20 77 09.08.2021 59 9,200.00
21 334 12.08.2021 22 3,600.00
22 17948 12.08.2021 97 9,850.00
23 18526 17.08.2021 28 3,600.00
24 18527 17.08.2021 71 2,500.00
25 18791 09.09.2021 2 2,400.00
26 19559 10.06.2022 45 5,870.00
27 19723 04.07.2022 51 8,640.00
28 2125 11.07.2022 : 2,350.00
29 19841 13.07.2022 500.00
30 19941 20.07.2022 54 7,780.00
Total 2.092 2.40.,475.00

A



27

BILLICASH MEMO

S HI02/MT/09 E-mail: monishnursery@yahoo.co.in

Mob.: 9310283778

S (Regd)

AGRI-HORTICULTURAL & LANDSCAPING PLANTS GROWERS & SUPPLIERS
OF ALL KINDS PLANTS
Asthal Mandir, Dera More Fatehpur Beri, New Delhi-110074. Moh - 9311144070
. Regd. mrsery. i Dhanju, Meerut (U. P)
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No. «7 o 22% /South Distt. (X) dated New Delhi, the _ ff/ / j2022

To
Mé. Ritu Rana (Chief Operating Officer.)
\“HansJyoti, Bhati Mines Road L
New Delhi. y \ |

7 st

[ SRAsofh (fhe] pejolontadi )
LA $ («‘ v i et
Subject: - Permission for organising Social & Cultural Function at Shri
Hanslok Ashram, B-18, Bhati Mines Main Road, Mehrauli, New
Delhi on 26.07.2022 & 27.07.2022 round the clock.

Sir,

With reference to your application dated 29.06.2022, on the subject
cited above, I am directed to inform you that we havé no objection from law and
order point of view for organising Social & Cultural Function ‘at Shri Hanslok
Ashram, B-18, Bhati Mines Main Road, Mehrauli, New Delhi on 26.07.2022
& 27.07.2022 round the clock, subject to the following terms and conditions: -

sk That permission to use the venue may be obtained by the organiser from the
concerned agency/authority well in time.

2.  That no impediment should be caused to the normal flow of traffic

and parking of vehicles will be allowed in an authorised parking place
at a sufficient distance from the place of function. -

3. That erection of shamiana/tent on the roads which may block the
road or may cause obstruction to vehicular/pedestrian movement
will not be allowed. S ’ _ '

4. That no poster having provocative/objectionable slogans /banners
should be pasted/displayed at and around the place of function.

5. That N.O.C, should be obtained from DCP/Traffic and Fire authorities.

6. That only box type speakers will be allowed and use of loudspeaker
will be allowed only upto :

_ will be kept at low pitch so as it may exceed the permissible limits as
contained in Noise Pollution (Regulation & Control) Rules 2000.

7. That no body will carry any weapon of offence at the place of

: dunctien. . o L i

8. That organiser will deploy sufficient number of security guards at the place of
function and parking lots for checking of persons/vehicles and maintenance
of crowd and control. e o . :

9. That proper fire fighting and first aid equipments should be made at the
Ashram. - o ; ‘

10.  That there should be separate entry exits at the Ashram premises.

10.00 P.M. The volume of the loud speaker

61
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ATAISTH: W ool WY Phone: (011)-26652101, 26652102, 9990140300 Website: www.hanslok.org
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Discourses Nov-2021 _ 14 Nov, 2021
To

The S.H.O.

Police Station — Maidan Garhi,

Mehrauli,

New Delhi — 110030

Subject : Request for making Security arrangements from 26" November 2021 to 29"
November 2021 round the clock relating to Social awakening discourse . :

Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are going to hold one such social
awakening discourse of two days i.e. 27", & 28" Nov, 2021 within the premises of Shri Hanslok
Ashram, Bhati Mines Road, New Delhi — 110074. A large number of persons, from all over the
country will attend this event and they will start visiting the premises from the morning of 26"
November 2021. Thousands of persons will also stay for two or three days in the Ashram i.e.
uptill 29™ November 2021. Though, we deploy our own security guards, yet we require your
skilled, trained professional policemen for four days starting from morning of 26th Nov, 2021
till the morning of the 29" Nov, 2021. '

Sir, despite of our own security guards, we require some skilled, trained policemen both male
and female during this discourse/Programme from the morning of 26" of Nov, 2021 to the
morning of 29" Nov, 2021. You are kindly requested to make the necessary security
arrangements as per the schedule given above for the said Programme. We will highly obliged
to your good office for this kind cooperation

(Puran Saini)
Authorised Signatory for
Shri Hanslok Ashram

B-18, Bhati Mines Road,
New Delhi - 110074
(Mob. No. 9910310501) \/ i

Advo cq)



Discourses Nov-2021 14 Nov, 2021

To

The Deputy Commissioner of Police,
Hauz Khas, South Distt.,
New Delhi —110016

Subject : Request for making Security arrangements from 26 November 2021 to 29"
November 2021 round the clock relating to Social awakening discourse .

Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are going to hold one such social
awakening discourse of two days i.e. 27'", & 28 Nov, 2021 within the premises of Shri Hanslok
Ashram, Bhati Mines Road, New Delhi — 110074. A large number of persons, from all over the
country will attend this event and they will start visiting the premises from the morning of 26"
November 2021. Thousands of persons will also stay for two or three days in the Ashram i.e.
uptill 29" November 2021. Though, we deploy our own security guards, yet we require your
skilled, trained professional policemen for four days starting from morning of 26th Nov, 2021
till the morning of the 29" Nov, 2021.

Sir, despite of our own security guards, we require some skilled, trained policemen both male
and female during this discourse/Programme from the morning of 26" of Nov, 2021 to the
morning of 29 Nov, 2021. You are kindly requested to make the necessary security
arrangements as per the schedule given above for the said Programme. We will highly obliged
to your good office for this kind cooperation

Thanking you.

Yours Sincerely,

(Puran Saini)

Authorised Signatory for
Shri Hanslok Ashram
B-18, Bhati Mines Road,
New Delhi - 110074
(Mob. No. 9910310501)
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Satsang /April — 2021 March 06, 2021
To

The SHO,

Maidan Garhi

New Delhi - 110074

Subject : Request for permission to convene Satsang Programme & provide Security -
Arrangements from 04.04.2021 to 07.04.2021

Sir,

We have been wofking for the social welfare of general public at large for the last two decades.
- Our organization conduct several types of social activities and events.

We want to organize a Satsang Programme in our Shri Hanslok Ashram at B-18, Bhati Mines
Road, New Delhi - 110074 for four days i.e. from 04.04.2021 to 07.04.2021. We have sufficient
ground space having all sides open with roof top only which can accommodate 25000 to 30000

persons in normal days but at this juncture of time this programme will be held for 1500 to
2000 persons only.

Sir, we are aware the present Cowid-19 situation and assure you to observe all the applicable
SOP and guidelines for this Pandemic during our said Programme.

Sir, despite-of our own security guards we require some additional trained police men during
“this said Satsang Programme for security purposes.

Therefore, Sir, we request you to grant us permission to organize the said Satsang Programme in
our Shri Hanslok Ashram and also provide us the necessary police force for four days i.e.
04.04.2021 to 07.042021, round the clock.

Thanking you.

Yours Sincetely,

Authorized Signatory
B-18, Bhati Mines Road,
New Delhi - 110074
Mob. 9910310501

#7 w/@ 03 -~ 204)
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Satsang /April — 2021 March 06, 2021

To -

The Deputy Commissioner of Police,
Hauz Khas, Distt. South,

New Delhi—- 110016

Subject : Request for permission to convene Satsang Programme & provide Security
Arrangements from 04.04.2021 to 07.04.2021

Sir,

We have been working for the social welfare of general public at large for the last several years.
Our organization helps people in boosting their morale and good conscience. For that purpose
various activities are conducted.

By observing all norms, SOP and guidelines during this Pandemic time, we want to organize a
Satsang Programme in our Shri Hanslok Ashram at B-18, Bhati Mines Road, New Delhi - 110074
for four days i.e. from 04.04.2021 to 07.04.2021. We have sufficient ground space having all
sides open with roof top only which can accommodate 25000 to 30000 persons in normal days
but at this juncture of time this programme will be held for 1500 to 2000 persons only.

Sir, despite of our own security guards we require some additional trained police men during
this said Satsang Programme for security purposes.

Therefore, Sir, we request you to grant us permission to organize thé said Satsang Programme in
our Shri Hanslok Ashram and also provide us the necessary police force for four days i.e.
04.04.2021 to 07.042021, round the clock.

Thahking you.

Yours Sincerely,
For Hans Cdltural Centre

Authorized Signatory
B-18, Bhati Mines Road,
New Delhi - 110074
Mob. 9910310501
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Satsang /April — 2021 March 06, 2021

To

TheSHO,

Maidan Garhi

New Delhi— 110074

Subject : Request for permission to convene Satsang Programme & provide Security
Arrangements from 04.04.2021 to 07.04.2021

Sir,

We have been working for the social welfare of general public at large for the last two decades.
Our organization conduct several types of social activities and events.

We want to organize a Satsang Programme in our Shri Hanslok Ashram at B-18, Bhati Mines
Road, New Delhi — 110074 for four days i.e. from 04.04.2021 to 07.04.2021. We have sufficient
ground space having all sides open with roof top only which can accommodate 25000 to 30000

persons in normal days but at this juncture of time this programme will be held for 1500 to
2000 persons only.

Sir, we are aware the present Cowid-19 situation and assure you to observe all the applicable
SOP and guidelines for this Pandemic during our said Programme.

Sir, despite of our own security guards we require some additional trained police men during
this said Satsang Programme for security purposes.

Therefore, Sir, we request you to grant us permission to organize the said Satsang Programme in
our Shri Hanslok Ashram and also provide us the necessary police force for four days i.e.
04.04.2021 to 07.042021, round the clock.

Thanking you. '

Authorized Signatory
B-18, Bhati Mines Road,
New Delhi — 110074
Mob. 9910310501
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tHang Cultural eengm

(Regd. under the Societies Regn. Act XXI of 1860)

Satsang/Nonember - 2019 ©9 october, 2019

To

The S.H.O.

Maidan Garhi,

" Mehrauli,

New Delhi — 110030

Subject : Request for making Security arrangements on 08™,09™ & 10™ of November, 2019,
round the clock relating to Satsang Programme.

Respected Sir,

We are charitable trust and organize many social events for the general public and needy
persons of the society. We are going to nold a cultural and spiritual programme of three days
i.e. 08", 09™" & 10" November, 2019 within the premises of Shri Hanslok Ashram, Bhati Mines
Road, New Delhi - 110074.

A large number of general public, dignitaries, and guests are expected to take part in the
function. Therefore, as a precautionary measure, we want to get your fire extinguishing vehicle
deputed on this occasion as per the programme and timing mentioned above.

Sir, we request you to make necessary security arrangements from your department on the
said Satsang Programme round the clock.

Thanking You,

Yours Sincerely,
For Hans Cultural Centre

(Puran-Satii)
Authorized Signatory
Hans Cultural Centre
B-18, Bhati Mines Road,
New Delhi — 110074
(Mob No 9910310501)

(Formerly Known as Snigdha Cultural Centre)
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Hang Cultural Centre

(Regd. under the Societies Regn. Act XXI of 1860)

Satsang/November -19 | 07 October, 2019

€

To

The Deputy Commissioner of Police
Hauz Khas, South Distt., :
New Delhi — 110016

Subject : Request for making Security arrangements on 08", 09" & 10™ November, 2019
round the clock relating to Satsang Programme.

Sir,

As you are aware, we organize several Programmes in a year. Our next coming function is going
to be held on 08", 09" & 10™ November, 2019 in our Shri Hanslok Ashram, B-18, Bhati Mines
Road, New Delhi - 110074 in the evening from 6 PM to 9 PM on all the days. A large number cf
persons, from all over the country will attend this event. Thousands of persons will also stay for
two or three days in Ashram. Though, we are deploying our own security guards, yet we require
your skilled, trained professional policemen for three days starting from afternoon of
08" November, 19 to morning of the 11" November, 2019.

Sir, despite of our own security guards, we require some skilled, trained policemen during this
Satsang Programme from the afternoon of 08" of November, 2019 to the morning of 19t
November, 2019. You are kindly requested to make the necessary security arrangements as per
the schedule given above for the said Satsang Programme.

Thanking you.

Yours faithfully,
For Hans Cultural Centre

(Pura i)
Authorised Signatory
Shri Hanslok Ashram
B-18, Bhati Mines Road,
New Delhi - 110074
(Mob. No. 9910310501)

(Formerly Known as Snigdha Cultural Centre)
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Hang Cultural Centre

(Regd. under the Societies Regn. Act XXI of 1860)

Satsang/July-2019 /MJune, 2019

To

The Deputy Commissioner of Police,
Hauz Khas, South Distt.,
New Delhi - 110016

Subject : Request for making Security arrangements on 25" 26t g 27" July, 2019 round the
clock’ relating to Satsang Programme.

Sir,

As you are aware, we organize severa| Programmes in a year. Our next coming function js going
to be held on 25" 26" & 27" July, 2019 in our Shri Hanslok Ashram, B-18, Bhati Mines Road,
New Delhi - 110074 in the evening from 6 PM to 9 P on all the days. A large number of
persons, from all over the country will attend this event, Thousands of persons will also stay for
two or three days in Ashram. Though, we deploy our own security guards, yet we require your

skilled, trained professional policemen for three days starting from afternoon of 25" July, 2019
to morning of the28" July, 2019,

arrangements as per the schedule given above for the sa)'c‘%‘;g@';‘s‘e‘;pg\Programme.
fl .’:&'% 0 e
Thanking you.

Yours faithfully,
FQr Hans Cultural Centre

B Q’Z\S 3

(Puran Saini)
Authorised Signatory
Shri Hanslok Ashram
B-18, Bhati Mines Road,
New Delhi- 110074

(Mob. No. 9910310501)

N .
~ {Fornmerly Known as Snigdha Cultural Centre)

i i-110074
Regd. Office : 42, Bhati Mines. Opp. Radha Swami Gate No.-4B New Delhi-11



Satsang/July - 2019 /R #» June, 2019
K3

To

The S.H.0.

Police Station — Maidan Garhi,

Mehrauli, -

New Delhi - 110030

Subject : Request for making Security arrangements on 25™ 26t & 27t of July, 2019, round the
clock relating to Satsang Programme. ‘ '

- Respected Sir,

We are charitable trust and organize many social events for the general public and needy
persons of the society. We are going to hold a cultural and spiritual programme of three days

i.e. 25", 26t g 27t July, 2019 within the premises of Shri Hanslok Ashram, Bhati Mines Road,
New Delhi - 110074,

Sir, despite of our own security guards, we require some skilled, trained policemen both male
and female during this Satsang Programme from the morning of 254 July 2019 to the morning
of 28 July 2019. You are kindly requested to make the necessary security arrangements as per

the schedule given above for the said Satsang Programme.

Sir, we request you to make necessary security arrangements from your department on the
said Satsang Programme round the clock.

Thanking You,

Yours Sincerely,
For Hans Cultural Centre

(Puran Saini)
Authorized Signatory
Hans Cultural Centre
B-18, Bhati Mines Road,
New Delhi - 110074
(Mob No 9910310501)
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OFFICE OF THE DEPUTY COMMISSIONER OF POLICE SOUTH DISTT. NEW DEL‘HI.‘ ' \ W
No._/2./ 9% __ISouth Distt. (X), Dated. New Delhi, the 9._3,/ O 12022
To

Sh.Puran Saini, ; ;
Shri Hanslok Ashram, B-18, Bhati Mines Road

New Delhi . R po ﬁﬂf( Jho /ﬂu‘o&ﬁ?wb/f

Subject: - Regarding request for making security arrangemen% from 04.04.2022 to 07.04.2022
: relating to Social awakening discourse.

- Sir,

, With reference to your application/request dated 11.03.2022, on the subject cited above, |
am directed to inform you that this office has no objection from law and order point of view for holding
social awakening discourse programme at Haslok Ashrma, B-18, Bhati Mines Road, New Delhi, subject to
the fulfilling/completion of the following terms and conditions:-

1. The organiser will ensure Downloading of ‘Arogya Setu’ app by all invitees/staff.

2. The organiser will ensure adequate arrangement of thermal scanners/sanitizers, face mask and hand
gloves etc. to be used by the invitees.

3. The gathering during the function shall strictly not beyond 800-1000 people. ,

4. That Permission is being granted on the basis of prevailing ground conditions. In case, there is any
change in ground conditions, the permission will be cancelled at any point of view in the interest of
safety of public.

5. That permission to use the land/premises/venue etc may be obtained by the organiser from the

“concerned agency/authority or owner well in time.

6. That the organiser will obtain necessary clearance from the concerned RWA well in advance.

7. That only box type speakers will be allowed and use of loudspeaker will be allowed only upto
10 P.M. The volume of the loud speaker should not exceed the permissible limits as contained
in Noise Pollution (Regulation & Control) Rules 2000.

8. The noise level of the sound system used shall confirm the limits permissible under Noise Pollution
(Regulation and Control) Rules-2000 framed under the Environment (Protection) Act, 1986 as per
Hon'ble Supreme Court's directions. The Pitch of the loud speaker is so maintained that it is not -
audible beyond the present gathering.

9. The there shall be No Violation of any Guidelines/Directions issued by the Government of India as
well as Delhi Government in connection with COVID-19 pandemic.

10. That the organisers will strictly comply with the orders of DDMA as applicable on the date of
function and quidelines of COVID-19 to follow the norms of Social Distancing, wearing of
Masks, Face Shield, Hand Gloves and use of Sanitizer etc, ‘

11. That non-compliance of the above instructions/directions will lead to cancellation of the permission.

jﬁ%ﬂ? e
For DY COMMISSIONE POLICE:

SOUTH DISTT. NEW DELHI.

No. /South Distt. (X), Dated. New Delhi, the 12022.
Copy forwarded for information and necessary action to: -

Asd hC(L{OT 1. ACP/Mehrauli, for information.
2. SHO/Maidan Garhi for information and necessary action.

G4
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OFFICE OF THE DEPUTY COMMISSIONER OF POLICE SOUTH DISTT. NEW DELHI. [ Oj"*
No._/2./ 99 __/South Distt. (X), Dated. New Delhi, the ~7~3/02 12022.
To .
v Sh.Puran Saini, , :

Shri Hanslok Ashram, B-18, Bhati Mines Road, .

New Delhi /A/«oﬁﬂh JAA//V(Mo@“ﬁYaM
Subject: - Regarding request for making security arrangemen{téfrom 04.04.2022 to 07.04.2022

relating to Social awakening discourse. ' -—
Sir,

With reference to your application/request dated 11.03.2022, on the subject cited above, |
am directed to inform you that this office has no objection from law and order point of view for holding
social awakening discourse programme at Haslok Ashrma, B-18, Bhati Mines Road, New Delhi, subject to
the fulfilling/completion of the following terms and conditions:-

1. The organiser will ensure Downloading of ‘Arogya Setu’ app by all invitees/staff.

2. The organiser will ensure adequate arrangement of thermal scanners/sanitizers, face mask and hand
gloves etc. to be used by the invitees.

3. The gathering during the function shall strictly not beyond 800-1000 people.

4. That Permission is being granted on the basis of prevailing ground conditions. In case, there is any
change in ground conditions, the permission will be cancelled at any point of view in the interest of
safety of public.

5. That permission to use the land/premises/venue etc may be obtained by the organiser from the
concerned agency/authority or owner well in time. ‘

6.  That the organiser will obtain necessary clearance from the concerned RWA well in advance.

7. That only box type speakers will be allowed and use of loudspeaker will be allowed only upto
10 P.M. The volume of the loud speaker should not exceed the permissible limits as contained
in Noise Pollution (Regulation & Control) Rules 2000. ' :

8. The noise level of the sound system used shall confirm the limits permissible under Noise Pollution
(Regulation and Control) Rules-2000 framed under the Environment (Protection) Act, 1986 as per
Hon'ble Supreme Court’s directions. The Pitch of the loud speaker is so maintained that it is not
audible beyond the present gathering.

9. The there shall be No Violation of any Guidelines/Directions issued by the Government of India as
well as Delhi Government in connection with COVID-19 pandemic.

10. That the organisers will strictly comply with the orders of DDMA as applicable on the date of
function _and guidelines of COVID-19 to follow the norms of Social Distancing, wearing of
Masks, Face Shield, Hand Gloves and use of Sanitizer etc, ;

11. That non-compliance of the above instructions/directions will lead to cancellation of the permission.

% Do N
For DY COMMISSIONE POLICE:

SOUTH DISTT. NEW DELHI.

No. /South Distt. (X), Dated. New Delhi, the 12022.
Copy forwarded for information and necessary action to: -

ASL hC(L(oT 1. ACP/Mehrauli, for information.
2. SHO/Maidan Garhi for information and necessary action.

G5
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J/-/fi«*gfﬂw Shri Hanslok Jankalyan Samiti

(Reglstered under Societies Registration Act 21 of 1850)

Shri Hanslok Ashram, Bhati Mings Road,
Bhati, Chattarpur, New Delhi-110074

Email-shrihanslokashram@gmail.com
Tele- +91-11-26652101, 8800291288
Website- www.hanslok.org

Q- wwe: GRAok A L9

Satsang Apr-2022 // Mar, 2022

To

The Deputy Commissioner of Police
Hauz Khas, South Distt.

New Delhi — 110016

vSubject : Request for making Security arrangements from 04" April, 2022 to 07" April 2022
round the clock relating to Social awakening discourse .

Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are going to hold one such social
awakening discourse of two days i.e. 05th", & 06" Apr, 2022 within the premises of Shri
Hanslok Ashram, Bhati Mines Road, New Delhi - 110074, A large number of persons, from all
over the country will attend this event and they will start visiting the premises from the
morning of 04™" April 2022. Thousands of persons will also stay for two or three days in the
Ashram i.e. uptill 07t April 2022. Though, we deploy our own security guards, yet we require
your skilled, trained professional policemen for four days starting from morning of 04" Apr,
2022 till the morning of the 07 Apr, 2022.

Sir, despite of our own security guards, we require some skilled, trained policemen both male
and female during this discourse/Programme from the mbrning of 04 of Apr, 2022 to the
morning of 07" Apr, 2022. You are kindly requested to make the necessary security
arrangements. as per the schedule given above for the said Programme. We will be highly
obliged by your good office for this kind cooperation

Thanking you,

Yours Sin o

P aral
;// Dy Mg, __
)

5

(Puran Saify ) Di s
Authorised Signatory for &» e ey ;
») m
Shri Hanslok Ashram \‘x\> \1!:57’
B-18, Bhati Mines Road, 2 it

New Delhi - 110074
(Mob. No. 9910310501)
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OFFICE OF THE DEPUTY CONMMISSIONER OF POLICE SQUTH DISTT. NEW DELHI,

No e ISouth Distt (X), Dated. New Delhi. ihe /2021,
To
Sh.Puran Saini,
Shri Hanslok- Ashram B-18, Bhatl Mines Road,
New Delhi
Subject: - Regarding request for'm'aki'n'g security arrangements from 26-29.11.2021 relating to
Social awakening discourse.
Sir,
With reference to your application/request dated 14.11.2021, on the subject cited above, |
am directed to inform you that this office has no objection from law and order point of view for holding

social awakening discourse programme at Haslok Ashrma, B-18, Bhati Mines Road, New Delhi, subject to
the fulfilling/completion of the following terms and conditions:-

1.
2

N

10.

11.

No. ..

The organiser will ensure Downloading of ‘Arogya Setu’ app by all invitees/staff.

The. organiser will ensure adequate arrangement of thermal scanners/samtlzers face mask and hand

gloves etc. to be used by the invitees.

The gathering during the function shall stnctly not beyond 200 people until and unless there is any

change by DDMA.

That Permission is being granted on the basns of prevailing ground condmons In case, there is any

change in ground conditions, the permission will be cancelled at any point of view in the interest of

safety of public.

That permission to use the land/premises/venue etc may be obtained by the organiser from the

concerned agency/authority or owner well in time.

That the organiser will obtain necessary clearance from the concerned RWA well in advance.

That only box type speakers will be allowed and use of loudspeaker will be allowed only upto

10 P.M. The volume of the loud speaker shouid not exceed the permissible limits as contained

in Noise Pollution (Regulation & Control) Rules 2000.

The noise level of the sound system used shall confirm the limits permissible under Noise Poliution

(Regulation and Control) Rules-2000 framed under the Environment (Protection) Act, 1986 as per

Hon'ble Supreme Court’s directions. The Pitch of the loud speaker is so maintained that it is not

audible beyond the present gathering.

The there shall be No Violation of any Guidelines/Directions issued by the Govemment of India as
well as Delhi Government in connection with COVID-19 pandemic.

That the organisers will strictly comply with the orders of DDMA as apphcable on the date of

function and quidelines of COVID-19 to follow the norms of Social Distancing, wearing of

Masks, Face Shield, Hand Gloves and use of Sanitizer etc,

That non-compliance of the above instructions/directions will lead to cancellation of the permission.

QW57 \ oo

For DY. COMMISSIONER OF |POLICE:
SOUTH DISTF. NEW DELHI.

VoYY ssouth Distt. (X), Dated. New Delhi, the 2/ g 12021,

Copy forwarded for information and necessary action té: -

%CP/Mehrauli, for information.

2. SHO/Maidan Garhi for information and necessary action.

Wear a Mask Maintain Social Distancing
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OFFIGE OF THE DEPUTY_COMMISSIONER OF POLICE SOUTH DISTT. NEW DELHI.

. No. /South Distt. (X), Dated. New Delhi, the 12021.

To
Sh. Puran Sam'
Shri Hanslok Ashram B-18, Bhatx I\/Ilnes Road,
NewDelhl L

Stibject: - Regardlng reql]ést fbr‘ maklng Msecurity arrangements from 26-29.11.2021 relating to
Social awakening discourse.

Sir,

With reference to your application/request dated 14.11.2021, on the subject cited above, |
am directed to inform you that this office has no objection from law and order point of view for holding
social awakening discourse programme at Haslok Ashrma, B-18, Bhati Mines Road, New Delhi, subject to
the fulfilling/completion of the following terms and conditions:-

1. The organlser will ensure Downloading of ‘Arogya Setu’ app by all invitees/staff.

2. The organiser will ensure adequate arrangement of thermal soanners/samtlzers face mask and hand
gloves etc. to be used by the invitees. ’

3. The gathering during the function shall strxctly not beyond 200 people until and unless there is any
change by DDMA. ,

4. That Permission is being granted on the baS|s of prevailing ground condmons In case, there is any
change in ground condmons the permission will be cancelled at any point of view in the interest of
safety of public.

5. That permission to use the land/premises/venue etc may be obtained by the organiser from the
concerned agency/authority or owner well in time.

6. That the organiser will obtain necessary clearance from the concerned RWA well in advance.

7. That only box type speakers will be allowed and use of loudspeaker will be allowed only upto

_.10.P.M. The volume of the loud speaker should not exceed the permissible limits-as contained .
in Noise Pollution {(Regulation & Control) Rules 2000.

8. The noise level of the sound system used shall confirm the limits permissible under Noise Pollution
(Regulation and Control) Rules-2000 framed under the Environment (Protection) Act, 1986 as per
Hon'ble Supreme Court’s directions. The Pitch of the loud speaker is so mamtalned that it is not
audible beyond the present gathering.

9. The there shall be No Violation of any Guidelines/Directions issued by the Government of India as
well as Delhi Government in connection with COVID-19 pandemic.

10. That the organisers will strictly comply with the orders of DDMA as apphcable on the date of
function and guidelines of COVID-19 to follow the norms of Social Distancing, wearing of
Masks, Face Shield, Hand Gloves and use of Sanitizer etc,

11. That non:compliance of the above instructions/directions will lead to cancellation of the permission. -

QW57 \ 27

For DY, COMMISSIONER OF |POLICE:
SOUTH DISTT. NEW DELHI.

- o
o Dol ””tMuth Distt. (X), Dated. New Delhi, the 25/ A 12021.

Copy forwarded for information and necessary action to: -

ACP/Mehrauli, for information.
2. SHO/Maidan Garhi for information and necessary action.

Wear a Mask Maintain Social Distancing



|0

HANSJYOTT
iy Lokab Somastab Sukbino Bhavantu (545

Satsang /April — 2021 March 06, 2021

To

The Deputy Commissioner of Police,
Hauz Khas, Distt. South,

New Delhi - 110016

Subject : Request for permission to convene Satsang Programme & provide Security
Arrangements from 04.04.2021 to 07.04.2021

Sir,

We have been working for the social welfare of general public at large for the last several years.
Our organization helps people in boosting their morale and good conscience. For that purpose
various activities are conducted.

By observing all norms, SOP and guidelines during this Pandemic time, we want to organize a
Satsang Programme in our Shri Hanslok Ashram at B-18, Bhati Mines Road, New Delhi - 110074
for four days i.e. from 04.04.2021 to 07.04.2021. We have sufficient ground space having all
sides open with roof top only which can accommodate 25000 to 30000 persons in normal days
but at this juncture of time this programme will be held for 1500 to 2000 persons only.

Sir, despite of our own security guards we require some additional trained police men during
this said Satsang Programme for security purposes.

Therefore, Sir, we request you to grant us permission to organize the said Satsang Programme in
our Shri Hanslok Ashram and also provide us the necessary police force for four days i.e.
04.04.2021 to 07.042021, round the clock. HAX

Thanking you.

Yours Sincerely,
For Hans Cultural Centre

Authorized Signatory
B-18, Bhati Mines Road,
New Delhi —-110074
Mob. 9910310501

Hansjyot



OFFICE OF THE DY. COMMIS

No. Y 1287 /south Distt. (X) dated New Delhi, the &7 j 7] /2019

To

Subject: -

Sir,

)

Sh. Puran Saini (Authorised Sténatory ) P
B-18, shri hanslok Ashram, Bhati Mines Road,

New Delhi-110074 Thyolyyt St Mai %\»\qul««

Permission for organising: “Satsang Samaroh Programme on
08.11.2019 to 10.11. 2019, at Shri Hanslok Ash\fam, B-18,
Bhati Mines Road, New Delhi-110074

Wlth reference to your appllcatlon ‘dated 09.10. 2019 on the subject cited

10.00 P M at any cost subJect to the: follownng terms and condltlons '-

1.

2

10.

11,

12,

"That permission to use the venue may be obtained by the organiser

from the concerned agency/authority well in timei.

That there should be no objection to the residents '6f“the area/Resident
welfare association. The orgamser should also obBtain NOC from
concerned RWA.

That no impediment should be caused to the normal flow of traffic. :
The organiser should obtain- NOCs from the DCP/Traffic & Fire
Authorities.

That N.Q.C. should be obtained from Fire authorities.

No Entertainment activity/Live Performance will be allowed during the
proposed event without obtaining the performance license from the
office of the Joint. C.P./Licensing Unit, Delhi.

That .the organiser will make proper: hghtenmg on outer perimeter
facing outside.

That the:erganiser will make proper Emergency Exit and deploy guards
and ensure:proper access/crowd control.

That the organiser will install DFMDs at entry gates and ensure
checking at entry gate with the help of HHMDs.

That the organiser will install proper CCTV systems with proper
monitoring control room with recording facility.

Checking of vehicles at entry gate with the help of Inverted Mirror.
Also to ensure checking of dicky/bonet and other part of the vehicles
from explosive point of view.

That no impediment should be caused to the normal flow of traffic and
parking of vehicles will be allowed in an authorised parking place at a
sufficient distance from the place of function.



No.
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14.

15
16.

17.
- 18.
id,
20.
21,
22.

23,

lights-and First aid at the place. of function.
_That .the organiser and his;

“all invitees/public at entry gate.

1 &)

That érection of shamiana/tent on the roads which may block the road
or may cause obstruction to Véhicular/pedestrian movement will not
be allowed. ‘

That no body will carry any weapon of offence at the place of function.
That proper fire fighting and first aid equipments should be made at
the place of function. : o

That there should be separatgigntry exits at the place of fupnction.

That there should be proper batfricading of the celebration site.

That no poster having provocative/objectionable slogans and banners
should be pasted/displayed at and around the place of function.

That the organiser shall keep ready some alternate arrangements of

5., followers  will -~ cor
directions given by the police officers on duty. :
That non compliance of these directions. and viol
instructions, the proposed.activity will not be allowed.

That organizer will detail identified staff/guards for checking/frisking of

with all lawful

tion of above

FOR DY. COMMISSIONER OF P(XIC A
D

SOUTH DISTT. NEW DELHI.

_/South Distt. (X) dated New Delhi, the /2019.

Copfy forwarded for informatidn and necessary actfior_i‘to:-

DCP/Traffic (SR); Delhi.

ACP/Mehrauli.

SHO/Maidan Garhi for information and necessary action and making
adequate police arrangement at the place of function on the scheduled date
and time to avoid any untoward incident.



OFFICE OF THE DY. COMMISSIONER OF POLICE: SOUTH DISTT.: ND

1 — . 4
No. 1Y J28"  /south Distt. (X) dated New Delhi, the o)) /2019

To

Subject: -

Sir,

-

Sh. Puran Saini (Authorised Signatory ),
B-18, shri hanslok Ashram, Bhati Mines Road,

New Delhi-110074 - '

//]%L{,Vé\ A/M ) Maselqu, qvly,
Permission for organising_'“Satsang Samaroh Programme” on
08.11.2019 to 10.11.2019, at Shri Hanslok Ashram, B-18,
Bhati Mines Road, New Delhi-110074

With reference to your application dated 09.10.2019, on the subject cited
above, I am directed to inform you that we have no objection from law and order
point of view for organising “Satsang Samaroh Programme” on 08.11.2019 to
10.11.2019, at Shri Hanslok Ashram, B-18, Bhati Mines Road, New Delhi-
110074. . However, use of loudspeaker if any, will not be allowed after
10.00 P.M. at any cost ,subject to the following terms and conditions: -

L.

2.

10.

1.

12,

That permission to use the venue may be obtained by the organiser
from the concerned agency/authority well in time. -

That there should be no objection to the residents of the area/Resident
welfare association. The organiser should also obtain NOC from
concerned RWA.

That no impediment should be caused to the normal flow of traffic.

|13

The organiser should obtain NOCs from the DCP/Traffic & Fire

~ Authorities.

That N.O.C. should be obtained from Fire authorities.

No Entertainment activity/Live Performance will be allowed during the
proposed event without obtaining the performance license from the
office of the Joint. C.P./Licensing Unit, Delhi.

That the organiser will make proper lightening on outer perimeter
facing outside.

That the organiser will make proper Emergency Exit and deploy guards
and ensure proper access/crowd control. '

That the organiser will install DFMDs at entry gates and ensure
checking at entry gate with the help of HHMDs.

That the organiser will install proper CCTV systems with proper
monitoring control room with recording facility.

Checking of vehicles at entry gate with the help of Inverted Mirror.
Also to ensure checking of dicky/bonet and other part of the vehicles
from explosive point of view.

That no impediment should be caused to the normal flow of traffic and
parking of vehicles will be allowed in an authorised parking place at a
sufficient distance from the place of function.



No.

WN =

13,

14.

15.
16.

17,
18.
19.
20.
21.
22.

23.

A

That erection of shamiana/tent on the roads which may block the road
or may cause obstruction to vehicular/pedestrian movement will not
be allowed.

That only box type speakers will be allowed and_ use_of
loudspeaker will be allowed only upto 10.00 PM. The volume of
the loud speaker should not exceed the permissible limits as
contained in Noise Pollution (Regulation & Control) Rules 2000.

That no body will carry any weapon of offence at the place of function.
That proper fire fighting and first aid equipments should be made at
the place of function. -
That there should be separate entry exits at the place of function.

That there should be proper barricading of the celebration site.

That no poster having provocative/objectionable slogans and banners
should be pasted/displayed at and around the place of function.

That the organiser shall keep ready some alternate arrangements of
lights and First aid at the place of function.

That the organiser and his followers will comply with all lawful
directions given by the police officers on duty. ‘
That non compliance of these directions and violation of above
instructions, the proposed activity will not be allowed. '
That organizer will detail identified staff/guards for checking/frisking of

all invitees/public at entry gate.
Yours faithfully, ,
FOR DY. COMMISSIONER OF Pégc |
D

SOUTH DISTT. NEW DELHI.

/South Distt. (X) dated New Delhi, the /2019,

Copy forwarded for information and necessary action to:-

DCP/Traffic (SR), Delhi.

ACP/Mehrauli.

SHO/Maidan Garhi for information and necessary action and making
adequate police arrangement at the place of function on the scheduled date
and time to avoid any untoward incident.
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OFFICE OF THE DY. COMMISSIONER OF POLICE SOUTH.DISTT., NEW DELHI.

No. MR8 SY9  /South District (X) dated New Delhi, m% 31\ )} /2018,
. PR
. ,:/l 2 g h\\ Q-,
~~—Shri Puran Saini, ‘:‘:;: ,t:wwNJ}JJ
Hans Cultural Centre, e M R
B-18, Bhati Mines Road,
New Delhi. /,(\fu\{ A8 o FF&Q)L(

Subject: - Regarding grant of Permission/NOC for organising “Satsang
' - Programme” on 16.11.2018 to 18.11.2018 from 06.00 P.M. to 09.00 P.M. at
Shri Hanslok Ashram, B-18, Bhati Mines Road, New Delhi.

Sir,

With reference to your letter No. Satsang/November-2018, dated 29.10.2018,
on the subject cited above, | am directed to inform you that this office has no objection from
law and order point of view for organizing “Satsang Programme” on 16.11.2018 to
18.11.2018 from 06.00 P.M. to 09.00 P.M. at Shri Hanslok Ashram, B-18, Bhati Mines
Road, New Delhi. Use of loudspeaker if any, will not be allowed after 10 P.M. at any
cost, subject to the following terms and conditions:-

1. That the organiser will obtain necessary permission from the concerned land
owing agency well in advance.

2. That the organiser will ensure that the number of mv:tees should not exceed
beyond the capacity of the venue.

3. That the sound system if any, will be allowed during the event that too at low pitch

upto 09.00 PM only. The volume of loud speaker should not exceed the permissible
limit as contained in the Noise Pollution (Regulation and Control) Rules-2000.

4, The organiser will install CCTVs at appropriate places for coverage of the
entire area at and around the place of functlon parking lots and |ts‘
surroundings.

5. No Entertainment activity/Live Performance will be allowed during the
proposed event without obtaining the performance license from the
office of the Addl. C.P./Licensing Unit.

6. That no impediment should be caused to the normal flow of trafflc and parking
of vehicles will be allowed in an authorised parking place at a sufficient
distance from the place of function.

& That erection of shamianal/tent on the roads which may block the
road or may cause obstruction to vehlcular Ipedestrian movement
will - not be allowed.
8. That the organiser should install X-ray baggage scanners at entry gate for
proper scanning of the man and material before entry to the place of function.
9. That no parking will be allowed on road/outside the venue.

10.  That the organiser will make proper entry gates at a sufficient distance from the
place of function/event.

11.  That the organiser will carryout thorough Anti-Sabotage Checking of the place of

' function with the help of sniffer dogs.



12.
13.
14.

15.

16.
17.

18.
1.

20.

21

No.

&3 M9 e~

|3

That the organiser will make proper Emergency exit immediate evacuatior, *d
deploy guards there.

The orgniser will install DFMDs at. entry gate of place of function and ensure
checking of all persons with the help of HHMDs.

Sufficient lighting system should be ensured by the organizers with power back-up
system.

That the organiser should deploy atleast 10 security guards at and around the
place of function including parking lots. Particulars like name, age, residential
address etc. of all volunteers/Private Security guards engaged for the
programme should be prowded to the: local police provided for security
clearance.

That the organizer will obtam necessary NOC/Permission from all concerned
authorities including DCP/Traffic and Fire Authorities.

That the organiser will ensure availability of one Ambulance van near the

place of function.

No provocative speech or shouting slogans will be allowed during the programme.
The organizer shall abide by the lawful directions given by the local SHO for
maintaining law and order and peace in the area. _

That the patticipants/artists shall not make any provocative speeches or use
Janguage calculated to inflame the passions of the crowd or incite them to indulge in
any violent act including damage to public property, assault on govt. servant on duty
arson etc.

That the organiser will abide by any other terms and conditions/directions issued by
SHO keeping in view local situation of law & order for maintaining peace and order
in the area.

For DEPUTY COMMISSION /é/R\OF POLICE:
SOUTH DISTRICT, NEW DELHI.

/SD (X) dated New Delhi the 12018.

Copy to: -

The DCsP/Traffic(SR), New Delhi and Spl. Br., Delhi

ACP/Mehrauli for information.

SHO/F .P. Beri for information and necessary action and to ensure completion of all
terms and conditions by the organisers besides making adequate police
arrangements at the place of function to avoid any untoward incident.
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OFFICE OF THE DY.COMMISSIONER OF POLICE SOUTH DISTT., N. DELHI.

No. 2-86Y /South District (X) dated New Delhi, the 2570 7— 12019,

To,

Shri Puran#iggh St

«Shri Hans Lok Ashram.
B-18, Bhati Mines Road,
New Delhi-110074

Subject: - Regarding grant of “ Permission/NOC for organizing “Satsang

Sir,

Programme” at Shri Hans Lok Ashram, B-18, Bhati Mines Road, New
Delhi on 25.07.2019 to 27.07.2019 form 06:00 PM to 09:00 PM.

With reference to your application dated 12.06.2019, on the subject cited

above, | am directed to inform you that this office has no objection for organizing “Satsang
Programme” at Shri Hans Lok Ashram, B-18, Bhati Mines Road, New Delhi on
25.07.2019 to 27.07.2019 form 06:00 PM to 09:00 PM. Use of loudspeaker if any, will
not be allowed after 09.00 P.M. at any cost, subject to the following terms and conditions:

1.

2.

10.

11.

That the organiser will obtain necessary permlsswn from the concerned land
owing agency well in advance.

That the organiser will ensure that the number of invitees/devotees should not
exceed beyond the capacity of the venue.

That the sound system if any, will be allowed during the event that too at low
pitch upto 09.00 PM only. The volume of loud speaker should not exceed the
permissible limit ‘as contained in the Noise Pollution (Regulation and Control) Rules-
2000.

The organiser will install CCTVs at appropriate places for coverage of the
entire area at and around the place of function, parking lots and its
surroundings.

That no |mped|ment should be caused to the normal row of traffic and parking
of vehicles will be allowed in. an authorised parking place at a sufficient
distance from the place of function.

That erection of shamiana/tent on the roads which may block the road or may cause

~ obstruction to vehicular/pedestrian movement will not be allowed.

That no parking will be allowed on road/outside the venue.

No Entertainment activity/Live Performance will be allowed during the
proposed event without obtaining the performance license from the
office of the Addl. C.P./Licensing Unit.

That the organiser will make proper entry gates at a sufficient distance from the
place of function/event.

That the organiser will carryout thorough Anti-Sabotage Checking of the place of
function with the help of sniffer dogs.

That the organiser will make proper Emergency exit immediate evacuation and
deploy guards there. '



12,

2

14.

15.
16.

17.
*18.

19.

20.

3.

1Ry

‘The orgniser will install DFMDs at entry gate of place of function and ensuré

checking of all persons with the help of HHMDs.

‘Sufficient lighting system should be ensured by the organizers with power back-up

system. .

That the organiser should deploy atleast 10 security guards at and around the
place of function including parking lots. Particulars like name, age, residential
address etc. of all volunteers/Private Security guards engaged for the

_programme should be provided to the local police provided for security

clearance. _

That the organizer will obtain necessary NOC/Permission from all concerned
authorities including DCP/Traffic and Fire Authorities.

That the organiser will ensure availability of one Ambulance van. near the
place of function. '

No provocative speech or shouting slogans will be allowed during the programme.
The organizer shall abide by the lawful directions given by the local SHO for
maintaining law and order and peace in the area.

That the participants/artists shall not make any provocative speeches or use
language calculated to inflame the passions of the crowd or incite them to indulge in
any violent act including damage to public property, assault on govt. servant on duty
arson etc.

- That the organizer will abide by any other terms and conditions/directions issued by .

SHO keeping in view local situation of law & order for maintaining peace and order

in the area.
f‘% 2570719
For DY. COMMISSIONER OF'POLICE:

SOUTH DISTRICT, NEW DELHI.

No_2$9 64 /SD (X) dated New Delhi the .52,37 &?/ /2019,

—

@ N

Copy to: -

The DCP/Traffic(SR), New Delhi

ACP/Mehrauli for information.

SHO/Maidan Ghari, for information and necessary action. However, no programme
should be allowed without having proper permission from the concerned agencies.
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OFFICE OF THE DY.COMMISSIONER OF POLICE SOUTH DISTT., N. DELHI.

No. 289€Y /South District (X) dated New Delhi, the 9570 7 019

To,

-

Shri Purangh Se<t*
Shri Hans Lok Ashram.
B-18, Bhati Mines Road,
New Delhi-110074

Subject: - Regarding grant of Permission/NOC for organizing “Satsang

Sir,

Programme” at Shri Hans Lok Ashram, B-18, Bhati Mines Road, New
Delhi on 25.07.2019 to 27.07.2019 form 06:00 PM to 09:00 PM.

With reference to your application dated 12.06.2019, on the subject cited

above, | am directed to inform you that this office has no objection for organizing “Satsang
Programme” at Shri Hans Lok Ashram, B-18, Bhati Mines Road, New Delhi on
25.07.2019 to 27.07.2019 form 06:00 PM to 09:00.PM. Use of loudspeaker if any, will
not be allowed after 09.00 P.M. at any cost, subject to the following terms and conditions:

1

2,

10.

11.

That the organiser will obtain necessary permission from the concerned land
owing agency well in advance. '

That the organiser will ensure that the number of invitees/devotees should not
exceed beyond the capacity of the venue.

That the sound system if any, will be allowed during the event that too at low
pitch upto 09.00 PM only. The volume of loud speaker should not exceed the
permissible limit as contained in the Noise Pollution (Regulation and Control) Rules-
2000.

The organiser will install CCTVs at appropriate places for coverage of the
entire area at and around the place of function, parking lots and its
surroundings. , :

That no impediment should be caused to the normal flow of traffic and parking
of vehicles will be allowed in an authorised parking place at a sufficient
distance from the place of function. ' '

That erection of shamiana/tent on the roads which may block the road or may cause
obstruction to vehicular/pedestrian movement will not be allowed.

That no parking will be allowed on road/outside the venue.

No Entertainment activity/Live Performance will be allowed during the
proposed event without obtaining the performance license from the
office of the Addl. C.P./Licensing Unit.

That the organiser will make proper entry gates at a sufficient distance from the
place of function/event.

That the organiser will carryout thorough Anti-Sabotage Checking of the place of
function with the help of sniffer dogs.

That the organiser will make proper Emergency exit immediate evacuation and
deploy guards there. ’



12.
13

14.

15.
16.
17.

.18,

19

20.

[1%

The orgniser will install DFMDs at entry gate of place of function and ensuré
checking of all persons with the help of HHMDs.
Sufficient lighting system should be ensured by the organizers with power back-up

system.

That the organiser should deploy atleast 10 security guards at and around the
place of function including parking lots. Particulars like name, age, residential
address etc. of all volunteers/Private Security guards engaged for the
programme should be provided to the local police provided for security
clearance.

That the organizer will obtain necessary NOC/Permission from all concerned
authorities including DCP/Traffic and Fire Authorities. '
That the organiser will ensure avallablllty of one Ambulance van near the

- place of function.

No provocative speech or shouting slogans will be allowed during the programme.
The organizer shall abide by the lawful directions given by the local SHO for
maintaining law and order and peace in the area.

That the participants/artists shall not make any provocatlve speeches or use
language calculated to inflame the passions of the crowd or incite them to mdulge in
any violent act including damage to public property, assault on govt. servant on duty
arson etc. ' ‘
That the organizer will abide by any other terms and conditions/directions issued by
SHO keeping in view local situation of law & order for maintaining peace and order

in the area.
;"% 257077/ ¥}
For DY. COMMISSIONER OF POLICE:

SOUTH DISTRICT, NEW DELHL.

No. XS cTE 4 /SD (X) dated New Delhi the éZS/ &K/ /2019.

ool e

Copy to: -

The DCP/Traffic(SR), New Delhi

ACP/Mehrauli for information.

SHO/Maidan Ghari, for information and necessary action. However, no programme
should be allowed without having proper permission from the concerned agencies. . .



Shri Hanslok Jankalyan Samiti

(Registered under Socleties Registration Act 21 of 1850)

Shri Hanslok Ashram, Bhati Mings Road,
Bhati, Chattarpur, New Delhi-110074

Email-shrihanslokashram@gmail.com
Tele- +91-11-26652101, 8800291288 _
Website- www.hanslok.org

Social Discourses/Apr - 2022 // Mar, 2022

To
ssistant Commissioner,

Advertisement Department

South Delhi Municipal Corporation
25™ Floor E-1 Wing SPM Civic Centre
JL Marg, New Delhi - 110002

Subject : Request for Permission to install Hoardings relating to social awakening discourse
Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are organizing a social awakening
discourse of two days i.e. on 05" & 06™ Apr, 2022 in our Shri Hanslok Ashram, B-18, Bhati
Mines Road, New Delhi — 110074. This is a social awakening programme which needs prior
notice to general public. For that purpose, we want to install Hoardings, Posters & Banners in
the vicinity of our. Ashram and main road, streets etc. temporarily. We are ready to pay
“charges, if any, for that purposes. We ensure you that there is no commercial activity in our
discourse.

Thus, we are looking forward for your kind co-operation in this regard. We will be highly obliged
if your good office grants us the permission for the same.

Thanking you

Yours Sincerely,

Authorised Signatory for

B-18, Shri Hanslok Ashram

Bhati Mines Road, New Delhi-74
(Mob.No. 9910310501)



Social Discourses/NovF 2021 14 Nov, 2021

To

Assistant Commissioner,
Advertisement Department

South Delhi'Municipal Corporation
25" Floor E-1 Wing SPM Civic Centre
JL Marg, New Delhi - 110002

Subject : Request for Permission to install Hoardings relating to social awakening discourse
Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are organizing a social awakening
discourse of two days i.e. on 27'" & 28" Nov, 2021 in our Shri Hanslok Ashram, B-18, Bhati
Mines Road, New Delhi — 110074. This is a social awakening programme which needs prior
notice to general public. For that purpose, we want to install Hoardings, Posters & Banners in
the vicinity of our Ashram and main road, streets etc. temporarily. We are ready to pay
charges, if any, for that purposes. We ensure you that there is no commercial activity in our
discourse. Kindly allow us for the same. Besides, we did not organize any such program prior to
this for the period from March 2020 uptill now as we did not had the requisite permission for
the same prior to this due to onsent of Covid 19 pandemic situation across the country. Thus
this is for the first time that we are organijzing such discourses /programs for the purpose of the
social upliftment of the public at large after the lockdown.

Thus, we are ldoking forward for your kind co-operation in this regard. We will be highly obliged
if your good office grants us the permission for the same.

Thanking you

Y incerely,

(PuranSaini)
Authorised Signatory for

Hans Cultural Centre

B-18, Shri Hanslok Ashram

Bhati Mines Road, New Delhi-74
(Mob.No. 9910310501)



2
Hang Cultural Centre

(Regd. under the Societies Regn. Act XXI of 1860)

Satsang/November - 2019 o7 October, 2019

To

Assistant Commissioner,
Advertisement Department

South Delhi Municipal Corporation
25" Floor E-1 Wing SPM Civic Centre
JL Marg, New Delhi - 110002

Subject : Request for Permission to install Hoardings relating to Satsang Programme
Sir,

We are organizing a Satsang Programme. of two days on 09th & 10% November, 2019 in our
Shri Hanslok Ashram, B-18, Bhati Mines Road, New Delhi — 110074. This is a social awakening
programme which needs prior notice to general public. For that purpose, we want to install
Hoardings, Posters & Banners in the vicinity of our Ashram and main road, streets etc.
temporarily. We are ready to pay charges, if any, for that purposes. We ensure you that there
is,no commercial activity in our Satsang Programme. Kindly allow us for the same.

Looking forward for your kind co-operation please.

Thanking you.

Yours faithfully,
For.Hans Cultural Centre

(PuranSaini)

Authorised Signatory

Hans Cultural Centre

B-18, Shri Hanslok Ashram

Bhati Mines Road, New Delhi-74
(Mob.No. 9910310501)

(Formerly Known as Snigdha Cultural Centre)

- to~rre anm Nt Lt mAt ~ il ~ * o~ -~ L A=A
[ dm Wi AT mr [l aan



|2

Satsang /April — 2021 - March 06, 2021

To ,

Assistant Commissioner
Advertisement Department

South Delhi Municipal Corporation
25" Floor, E-1 Wing SPM Civic Centre,
JL Marg, New Delhi --110002

Subject : For permission to install Hoarding & Banners relating to Satsang Programme

Sir,

We are organizing a two days Satsang Programme on 05.04.2021 and 06.04.2021 in our Shri
Hanslok Ashram, B-18, Bhati Mines Road, New Delhi — 110074. A prior notice to general public
is needed for this event. For that purpose, we want to fix Hoardings, Banners and Posters in
the vicinity of our Ashram, main road, and streets etc. temporarily. We agree to pay the

prescribed charges / fée, if any, in that regard. We assure you that there is no commercial

activity in our Satsang Programme. We undertake to observe SOP and guidelines for Covid-19.

Kindly allow us to fix the Hoardings, Banners and Posters etc.

Thanking you.

Yours Sincerely,
( aini)

Authorized Signatory
Hans Cultural Centre
B-18, Bhati Mines Road,
New Delhi - 110074
Mob. 9910310501
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HANSJYOTT
Q,-,-—}J Lokab Samastab Sukbino Bhavantu D‘q@

Satsang /April — 2021 March 06, 2021

To

Assistant Commissioner
Advertisement Department

South Delhi Municipal Corporation
25" Floor, E-1 Wing SPM Civic Centre,
JL Marg, New Delhi - 110002

Subject : For permission to install Hoarding & Banners relating to Satsang Programme

Sir,

We are organizing a two days Satsang Programme on 05.04.2021 and 06.04.2021 in our Shri
Hanslok Ashram, B-18, Bhati Mines Road, New Delhi — 110074. A prior notice to general public
is needed for this event. For that purpose, we want to fix Hoardings, Banners and Posters in
the vicinity of our Ashram, main road, and streets etc. temporarily. We agree to pay the
prescribed charges / fee, if any, in that regard. We assure you that there is no commercial

activity in our Satsang Programme. We undertake to observe SOP and guidelines for Covid-19.

Kindly allow us to fix the Hoardings, Banners and Posters etc. q/\

08/05/
Thanking you. 37 M

Yours Sipterely,

Authorized Signatory
Hans Cultural Centre
B-18, Bhati Mines Road,
New Delhi- 110074
Mob. 9910310501

Hansjyoti
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Discourses Nov-2021 | 14 Nov, 2021

To
D M (South)
- Chairperson DDMA (South)
M.B. Road, Saket,
New Delhi - 110068

Subject : Request for permission to conduct Discourse Programme on 27" and 28"
November, 2021 at Shri Hanslok Ashram, Bhati, New Delhi

Sir,

We are a charitable trust and organize many social events for the upliftment and awakening of
the general public and needy persons of the society. We are going to hold one such social
awakening discourse of two days i.e. 27", & 28" Nov, 2021 within the premises of Shri Hanslok
Ashram, Bhati Mines Road, New Delhi — 110074. Programme will be organized strictly as per
DDMA guidelines.

Thanking you.

Yours Sincep€ly,

Authorised Signatory for
Shri Hanslok Ashram
B-18, Bhati Mines Road,
New Delhi - 110074
(Mob. No. 9910310501)

C.C.to :1. DCP (South) Hauz Khas, New Delhi
2. Assistant Commissioner. SDMC, New Delhi

3. SHO, Maidan Garhi, New Delhi



D'isc'ourse_s.. Nov-2021

" To

D M (South)

. - Chairperson DDMA (South)
" M.B. Road, Saket,

New Delhi - 110068

SUbject :

. OFFILEOFWDEPHYCOMMBSIONERSOUTH

Y265 -
2 3 NOV zumwy

NEW DELHI-68 .

3 , November 2021 at Shri Hanslok Ashram, Bhati, New Delhi

Sir,

14 Nov, 2021

Request for permission to conduct Discourse Programme on 27" and 28t

We are a charitable trust and organize many social events for the uphftment and awakemng of
the general public and needy persons of the society. We are going to hold one such social
awakemng discourse of two days i.e. 27'", & 28 Nov, 2021 within the premises of Shri Hanslok
Ashram, Bhati Mines Road, New Delhi — 110074, Programme will be organized strtctly as per

DDMA guidelines.

Thanking you.

Yours Sinc??ely,

04 £ ,)/
(Puran Sa{Vﬁ
Authorised Signatory for
Shri Hanslok Ashram
B-18, Bhati Mines Road,
New Delhi - 110074
(Mob. No. 9910310501)

CCto :1.

~ DCP (South) Hauz Khas , New Delhi .

2. . Assistant Commissioher. SDMC, New Delhi

3. SHO, Maidan Garhi, New Delhi



AN Xne ﬂ’“r]é | \2 "

ENVIRONMENTAL FRIENDLY PROJECTS

1. Roof rainwater harvesting:-




ENVIRONMENTAL FRIENDLY PROJECTS

1. Roof rainwater harvesting:-
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ENVIRONMENTAL FRIENDLY PROJECTS

1. Roof rainwater harvesting:-
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ENVIRONMENTAL FRIENDLY PROJECTS

2. Roof rainwater storage tank (2.5 lakh Ltr.) :-
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ENVIRONMENTAL FRIENDLY PROJECTS

3. Natural ponds & swales (for holding rainwater and plantation):-
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ENVIRONMENTAL FRIENDLY PROJECTS

4. Wastage management (Natural Compost & Hugelculture Bed):-
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ENVIRONMENTAL FRIENDLY PROJECTS

4, Wastage management (Natural Compost & Hugelculture Bed):-




| 43

ENVIRONMENTAL FRIENDLY PROJECTS

4. \Wastage management (Natural Compost & Hugelculture Bed):-




| 34

ENVIRONMENTAL FRIENDLY PROJECTS

4. Wastage management (Natural Compost & Hugelculture Bed):-




BSs

ENVIRONMENTAL FRIENDLY PROJECTS

4. Wastage management (Natural Compost & Hugelculture Bed):-




34

ENVIRONMENTAL FRIENDLY PROJECTS

4. Wastage management (Natural Compost & Hugelculture Bed):-




ENVIRONMENTAL FRIENDLY PROJECTS

4. Wastage management (Natural Compost & Hugelculture Bed):-




3¢

ENVIRONMENTAL FRIENDLY PROJECTS

3. Natural ponds & swales (for holding rainwater and plantation):-

gha
A »

-~







SRR




1)

VAKALATNAMA
BEFORE THE NATIONAL GREEN TRIBUNAL,
AT NEW DELHI
0.A. No. 525 OF 2022

IN THE MATTER OF
Laxmi ...Applicant

Versus
M.O.E.F & Ors. ‘ ...Respondents

[ KNOW ALL to whom these present shall come that I, Ritu Rana Chief Operating Officer Hansjyoti (A
i Unit Of Hans Cultural Centre) having offices at B-18 Shri Hans Lok Ashram, Bhati Mines Road , New
Delhi-110074, aged about 45 years I am the Respondent No. 7 in the above named case do hereby
/appoint:-
R. Shamshad, Enrl No. D/1349/2000, Sarwar Raza, Enrl No. D/863/2010, Soumya
Kumar. Enrl No. D/3702/2010, Mohd. Waseem Akram, Enrl No. UP/10599/2013, & S.
Ahmad, Enrl No. BR/1323/2018 (Advocates), Address: Legislegal (Advocates &
Corporate Consultants, E-13, First Floor, Kalindi Colony, New Delhi-110065. Contact

[ No. +91- 7599081786, E-mail: wsmrazviS6@gmail.com
(Herein after called the advocates) to be my Advocates in the above noted case and authorized them: -
/‘"fy&tyappear and plead in the above noted case in this Court or in any other Court in which the same may be tried or
eard an’ T cbsoeestate Canet jnsteding High Court subjiect to payment of fees separately for each Court by
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matter as my/our own acts, as if done by me/us to all intents ana proposus.

9. And 1/We undertake that I/We or my/our duly authorised agent would appear in Court on all hearings and will inform
the Advocate for appearance when the case is called.

10.  And I/We the undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of the
said case.

11.  The adjournment costs whenever ordered by the Court shall be of the Advocate which he shall receive and retain for
himself.

12.  And I/We the undersigned to hereby agree that in the event of the whole or part of the fee agreed by me/us to be paid
to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said case until the same
is paid up. The fee settled is only for the above case and above Court. I//we hereby agree that once fee is paid, I/'We
will not be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than 3 years
the original fee shall be paid again by me/us.

T

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents the contents of which have been
understood by me/us on the 24™ day of July 2022
Accepted subject to the terms of the fees.
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